Through Speed Post
IN THE HIGH COURT OF DELHI AT NEW DELHI
F.No.624/Comp./DHC/No. ‘ “iy -1y Mo

Dated: o9 log “\_j

From,
The Registrar General
Delhi High Court
New Delhi

To,

Sub: Quotation for two (02) nos. of Lenovo EMC 32TB PX12 450R model NAS

Sir,

This court intends to purchase two (02) nos. of Lenovo EMC 32TB PX12
450R Model Network Attached Storage (NAS) from authorized vendors of Lenovo
EMC only.

You are requested to submit quotation in a sealed envelope to the
undersigned on or before 19™ May, 2014 till 5PM. The validity of rates should
not be less than 6 months.

The envelope should be addressed in the name of “Registrar General,
Delhi High Court, New Delhi” and the subject of this letter be superscribed on the
envelope.

The quotation received after due date shall be summarily rejected.

Yours Truly

M
(Keshav Kr. Bhati)

Joint Registrar(Comp.)
for Registrar General

F. No. 624/Comp./ DHC/No. 'Y A Dated:- _ 09 ]OJ”,IH,

T uploading on the Official Website of Delhi High Court

Dealing Assistant of Computer Cell, Delhi High Court

8"
(Jagdish Lal)
AOJ (Comp.)




